
THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

NO. HC. Vrr-l29/2006 l3O19lA

From Shri Saptarshr Garq,

It, Reqistrar (Vigilancc),

Gauhati Hrgh Court,

Guwahatr.

To,

Shri Narm Uddin Ahmed,

Distflct & Scssions J udqe,

Baksa.

Dated Gurvahati, thc APrll,2023.

Sub: Station leave permission.

Ref: Your lctter No. D ]/BAK/2023/ 1u81 dated 04.04.2023.

Sir,

With rcference to thc above, I am directed to inform you that you

have been granted station leave permission, with the official vehicle, at own

cost, from the evening of 06.04.2023 till the morning of 10.O4.2023.

Further, thc next senlor most ludicial of{lcer at the station would rcmain in charge of

your Court and office rn your absence.

Yours faithfully,

9{1-
]T. REGISTRAR (VIGILANCE)

Memo NO. Hc. vII-129/2006/3020/A dated ll -01 -2023

Copy to:

The Prolect Manager, Gauhati Hrgh Court

]T. REG4- I ILANCE


